NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 28.07.2022 (THURSDAY)

COURT —III (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Piyush Gangji Chheda Vinay Shukla Rohit Pandey
(Ins) No. 462 of | (Suspended Director and Promoter of Krishna Baruah

2021

Prince SWR System Pvt. Ltd.)
Vs.
Midas Impex Pvt. Ltd.

(PH)

2. Comp. App. (AT) | Ankur Jain Puneet Singh Bindra | Swetab Kumar
No. 159-161 of Vs. Gauraj Shah
2020 Yogesh Bothra Yogesh Bothra
3. Comp. App. (AT) | Kamboj Electrotech Pvt. Ltd. Saurabh Kalia Ajit Sharma
No. 90 of 2021 Through its Shareholder Bhajan lal Lata Sisodiya-R2
kamboj
Vs.
Union of India & Ors.
For Admission (After Notice)
4. Comp. App. (AT) | Worldwide Online Services Pvt. Ltd. Apoorv Singhai Atishay Jain
(Ins) No. 510 of | Vs, Stuti Chopra Tanushree Sogani-
2021 Nandkishor Vishnupant Deshpande R4
(Resolution Professional for Royal Saurabh Ajay Gupta
Refinery Pvt. Ltd.) Nishant Bishnoi-R2
& & R3
5. Comp. App. (AT) | Cuttack Municipal Corporation Hasan Murtaza Neeraj Kr. Gupta
No. 34 of 2022 Vs. P.P. Biswal
Suresh Chandra Pattanayak
6. Comp. App. (AT) | IDFC First Bank Ltd. Sharmishta Gursat Singh
No. 37 of 2022 Vs.
Arshiya Ltd. & Anr.
For Hearing
7. Comp. App. (AT) | Rakesh Mediratta Yogesh Jagia Shivam Wadhwa
(Ins) No. 1138 of | Vs.
2020 Asian Hotels (North) Ltd.




8. Comp. App. (AT) | A.K.C Infrastructure Pvt. Ltd. Gaurav Sarkar Wamika Trehan
(Ins) No. 246 of | Vs. Adya Singh Ajay Bhargava
2021 Amrit Cement Ltd. Maithili Moondra
Vanita Bhargava
9. Comp. App. (AT) | Paramwir Singh Tiwana & Ors. Bilal Ali Neeraj
(Ins) No. 554 of Vs. Abhijeet Sinha
2021 Puma Realtors Pvt. Ltd. & Anr. Abhinav Goyai-R1
Adhish Sharma-R2
With Vivek Malik
10. | Comp. App. (AT) | Vivek joshi & Ors. Gautam Singhal Abhijeet Sinha
(Ins) No. 564 of | Vs. Abhinav Goyai-R1
2021 Pawan Kumar Garg & Ors. Pawan kr Garg-RP
Adhish Sharma-R2,3
With
11. | Comp. App. (AT) | Aklia Constructions & Anr. Pallavi Singh NS Ahluwalia-R2
(Ins) No. 664 of | Vs, Vivek Malik
2021 Puma Realtors Pvt. Ltd. & Anr.
Through Resolution Professional
With
12. | LA.No. 1706 of | Larsen & Toubro Ltd. Anand Shankar Jha Abhinav Goyal
2021 in Comp. Vs. Abhijeet Sinha
App. (AT) (Ins) Puma Realtors Pvt. Ltd. & Ors. Pawan Kr. Garg-RP
No. 645 0f 2021 Adhish Sharma-R2,3
With Vishal Ganda
13. | LA. No. 2150 of | Greater Mohali Area Development Anusha Nagarajan Adish Sharma-R1
2021 in Comp. Authority PUDA Bhawan Abhijeet Sinha
App. (AT) (Ins) | Vs, Abhinav Goyal-R2
No. 804 of 2021 | pyma Realtors Pvt. Ltd.
With
14. | Comp. App. (AT) | Amarjeet Kaur & Ors. Abhishek Parmar Abhinav Goyal
(Ins) No. 269 of | Vs, Ghazal Ghai
2022 Puma Realtors through Resolution Kushank Sindhu-R1
Professional & Ors. Adhish Sharma-R2
15. | Comp. App. (AT) | Sawai Singhai Yash Jain & Anr. Ritesh R. Mahajan Govindshankar
No. 52 of 2020 Vs. Krishnan
Maharashtra Scooters & Ltd. Bhuvan Thakkar
16. | Comp. App. (AT) | Manmohan Singh Anand Raghunatha Vijay Joshi-R1
No. 88 0f 2020 VS. Sethupathy Rajesh Srivastava-R2
Registrar of Companies & Anr.

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

